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MR. CHAIRMAN: Second supplementary,
please. Please be brief.

SHRI JIBON ROY: Sir, the Labour
Ministers' Conference held in July, 1990 had
recommended that the Minimum Wages Act
should be put in the Ninth Schedule of the
Constitution. I would like to know whether
the Government of India is thinking of
implementing it.
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SHRIMATI MIRA DAS: Sir, it is the duty
of the Government to raise the standard of
living of the people of the country. But the
National Sample Survey says that the
minimum consumption requirement is Rs.
6,534/- in the case of rural areas and Rs.
7,542/- in the case of urban areas. It is from
the report of the Minister. But here the
Planning Commission says that the monthly
income of a family in the rural areas is Rs.
181. Then, how can you say that a family
with a monthly income of Rs. 181 as being
above the poverty line? How has the Planning
Commission estimated in this way? I know
that the reply will not come.

MR. CHAIRMAN: You have the last
word! Question Hour is over.
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Losses Incurred by HMT

*66. SHRI TRILOKI NATH
CHATURVEDI: PH. MURLI
MANOHAR JOSHI:

Will the Minister of INDUSTRY be
pleased to state:

(a) the overall losses of HMT during each
of the last four years;

(b) which of the units of HMT are
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incurring losses and which are earning profits
or are at the margin;

(c) what is the percentage of wage bill and
overhead costs against the annual turnover of
HMT during the above years;

(d) how much money is owed by HMT

[RAJYA SABHA]
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to other parties and how much is due to the
HMT during the same period; and

(e) what steps, if any, have been taken to
pull up the Company from its downward

journey?
(Rs. in crores)
1991-92 1992-93 1993-94 1994-95
(Provisional)
(a)  Profit before Tax. 38.15 (-) 1253 (- -) 120.24 (-) 78.81
(b) It would not be in the Commercial interest of HMT to disclose the profit/loss of any particular unit.
(©)  Percentage of wage bill & 32 39 48 41
overhead costs to sales.
(d)  Amount owed by 247.21 260.37 252.11 262.29
HMT
(Current liabilities).
Amount due to HMT (Sundry 314.53 334.37 22221 205.67

debtors, loans & advances).

(e) The steps taken by HMT to improve its
performance  include  marketing  and
production strategics to increase sales, thrust
on high value added items, reduction of
inventories and sundry debtors, reduction of
cost of production, overheads and surplus
manpower, productivity improvement, and
focus on customer satisfaction.

Health Complications due to Radioactive
Leakage

*67. SHRI CHATURANAN
MISHRA:
SHRI N. GIRI PRASAD:

Will the PRIME MINISTER be pleased to
state:

(a) whether it is a fact that the villagers
around the Tarapur Nuclear Power Plant are
likely to face heath complications because of
the recent leakage of radioactive water
containing isotopse such as cesium-157;

(b) if so, whether any study has been
inducted into the matter; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF CHEMICALS AND
FERTILIZERS, MINISTER OF STATE

IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND
MINISTER OF STATE IN THE
DEPTT. OF ELECTRONICS AND
OCEAN DEVELOPMENT (SHRI
EDUARDO FALEIRO) ON BEHALF

OF THE MINISTER OF STATE IN

THE PRIME MINISTER'S OFFICE
(SHRI BHUVNESH CHATURVEDI):
(@ to (c) The villagers around the

Tarapur Atomic Power Station complex
will not face any health complications
because of the minor leak from the
Waste Immobilisation Plant.
Investigations by the Atomic Energy
Regulatory Board revealed that the incident
was of a minor nature and that it occurred
within the premises of the



